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jﬁi IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

0A.1566/94 decided on : 30-12-94
Betuveen

N. Mabu Saheb : Applicant

and

1. Union of India, rep. by
ApoLibizg,Ongt.Master General

2. The Post Master General
Andhra Pradesh

Sauthern Region

Kurnaol

3. Sr. Supdt, of Post Offices
Chittoor Division

Chittoor : Respondants

Counsel for the applicant : K.5. R, Anjaneyulu
Advocate :

Counsel for the respondents : N.U. Ramana, SC for
Central Government

MRAM

HON., MR, JUSTICE V. NEELADRI RAD, VICE CHAIRMAN

HON. MR, R. RANGARAJAN, MEMBER (ADMN,)

t




DA.1566/94

Judgement

( As per Hon. Mr. Justice V, Neeladri Rao, VC )

Heard Sri Sri Subramanyam, proxy for Sri K.5.R.

R f@kfk\@%}\&(

P Lrn b mmmmed _momanl. Pan_tha annlirant. and Srei
N.V., famana, learned counsel fo: the respondants,

2. This DA is Piledjpraying for a direction to the
respondents to prnmaté him to the cadre of PSS, Group=-8
on adhoc basis as his junior @ag promoted to that cadre
on adhoc basis, j

3. Memo No.S5T/12-1/94/111 dated Zﬁ-12-94 of CPMG,
Hyderabéd, is Piled to show that even the applicant vas

promcted to P5S, Group-B, on purely temporary and adhoc
basis, _

4, As such this OA has become infructuous and accord-
ingly it is dismissed at the admission atage, No costs.f
Ao

V
(V. Neeladri Rao)
Vice Chairman
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iDated : December 30, 94 , . -

Dictated in Open Court -F%Wﬂg%;jz>

Deputy Registrar(J)cc

(R, Rangarajan)
Membar (Admn)

sk !
1. The Chief Postmaster General, Union of India,
A,P.Circle, Hyderabad.
2. The postmaster General, A.P.Southern Region, Kurnool. N
3. The Sr.Superintendent of Post Offices,
Chittoor Division, Chittoor., '
4. One COPY to Mr.K.S-R‘.AnjaHEYUlU; AdVOCate, CAT'HYE.
5. One copy to Mr.N.V.Ramana, ARddl.CGSC. CAT.Hyd.
6. Onp copy to Ljbrary, CAT.Hyd.
7. One spare COPYe.

pvm



asdl e

......

e
T e L
. A
TYFED BY / CHECKED BY
COMPARED BY AFPROVED BY

4

II\.I THE CEN’I‘RAt. ADMINISTRATIVE TRIBU. ..
HYDERABAD BENCH AT HYDERAE:LD

S
THE HON 'BLE MR,JUSTICE V. NEELADRI R&0
VICE~CHAT RIAN
AND
I

THE HOJ'BLE MR.R.RANGARAJAN 3 M(ADMH
DATED: 30-i.l-=?994

OREER/JUDGEMTI 3 .o

’ M.A,/’R.A/C.A.NO.
. ' in
0.A.No. lgSG[QL( -
TQA‘NO. ) . (W.p‘ )

Admitfed andg Interim directions
issued. .

+

Allowed.

- Disposel of with directions,

Dismissed, .
Dismissed a$ withdrawn

; Eﬁsmissed or defaulﬁ.

Ordered/Refiected fv(

"*. No order as to costs. ;Nibﬁ






